CORAM :- HON’BLE SHRI JUSTICE R. I. CHAGLA

DATE :- 01/07/2025
COURT ROOM NO. :- 21 **
Sr. No. [Case Type Name of Advocates Date (O 1]
1 |COMSL/17061/2025 KARTIKEYA ASSOCIATES 03.07.2025 0s
2 |IA/2084/2025 S/407/2022 JITENDRA JAIN 03.07.2025 (o}
3 |IAL/848/2024 S/213/2024 CHITNIS VAITHY 7.7.2025 0s
4  |SL/7438/2025 AISHWARYA JADHAV 7.7.2025 0s
5 |IA/1513/2025 &1512/2025 & JASH B VYAS 7.7.2025 oS
1494/2025 S/84/2023
6 [1AL/19459/2025 CHITNIS VAITHY 7.7.2025 oS
SL/38649/2024
7 |IAL/26836/2023 S/863/2015 PANKAJ SHAH 8.7.2025 0s
8 |1A/2018/2021 S/2435/2005 NAVDEEP VORA 8.7.2025 0s
9  |IAL/15097/2025 S/126/2025 TRILEGAL 8.7.2025 0s
10  [1AL/16720/2023 BAGLA & ASSOCIATES 8.7.2025 0s
IAL/16721/2023
EXA/1974/2022
11 [1AL/18345/2025 SHIVRAJ PATNE 15.7.2025 0s
COMSL/35426/2023
12 |IAL/2932/2025 INTELLECTLEGAL 28.7.2025 0s

COMSL/1892/2025




